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Shri Jaariilgi A lva: Is it not t t t
-policy -of our Government, in ac-
-cordanoe with the wishes o f our
people, that we exercise the utmost 
-patience and forbearance when such 
-incidents occur in troubled Indonesia 
-at present?

Shrl Anil K. Chanda: It goes with- 
-out saying.

Shri Gajendra Prasad Sinha: Even
in the Press Note the reasons for
-this spontaneous riot were not given. 
M ay I know whether the Government 
~bas tried to And out the reasons for 
■this trouble?

Shri Anil K. Chanda: W e are
Awaiting the full report from  our 
'Embassy, which has not yet been re- 
•ceived.

Shri N. M. Line am: May I know
what was the provocation for >this 
incident in a country which w e re
gard  particularly friendly to us?

Shri Anil K. Chanda: I have indi
ca ted  in my answer that it has got 
■no political significance whatsoever. 
It seems from the preliminary re
ports that we have, that an over- 
-zealous officer o f the Foreign E x
change Department had organised this 
trouble and, so far as our informa
tion goes, he has already been arrest
ed by the Government.

Shri Raghunath Singh: Is there any 
hand o f any oL the foreign powers 
behind this incident?

Shri Anil K. Chanda: I should not 
think so.

Shri Gidwani: Have Government 
received any information that the 
Indian nationals who are there are 
not being harassed and their proper
ties are safeguarded?

Shri Anil K. Chanda: No, Sir; our 
Indian nationals have not been haras- 

.sed. It is an isolated case.
Shrl M. S. Gurapadaswamy: May 

I know whether this attack was only 
against the Indian Embassy build
ing, or were there any such cases 
against other Embassy buildings in 
.Indonesia?

Shri Anil K . Chanda: No, S ir; J 
believe it is an isolated case.

Shri ML S. Garapadaawajtny: M ay
1 know w hy the Indian Embassy 
building was singled out for  this 
purpose? *■

Shrl Anil K . Chanda: T h ij might 
be better put to the miscreants; I do 
not know w hy it is so.

Shri Velayndhan: The hon. Deputy 
Minister said that an over-zealous 
officer o f the Foreign Office was in
volved in creating this trouble. May 
I know what was the reason for this 
officer to indulge in such a thing, 
particularly against a friendly coun
try like India.

Shri Anil K. Chanda: I said, an 
officer o f the Foreign Exchange D e
partment and not the Foreign Office. 
They had befught this house and were „ 
very eager to have vacant posses
sion of the property.

*
Refugees from East Pakistan

*100. Shri Krishnacharya Joahl: 
Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the 
influx o f refugees from  East Pakistan 1 
has increased in 1957;

(b ) if so, what measures Govern
ment propose to take to check the > 
influx; and

(c) the total number o f  refugees 
who came from  East Pakistan in 
1957 so far?

The Deputy Minister o f External 
Affairs (Shri Anil K. Chanda): (a)
No, Sir.

(b ) Does not arise.
(c) During January, and February, 

1957, 3764 migrants entered India. 
This does not include migration in
to Assam during February, regarding 
which a report has not yet been 
received.

Shri Krishnacharya Jo»hi: The
Minister has stated that there Ik no
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influx. May I know  whether condi
tion* in East Pakistan/ have im prov
ed?

Shri Anil K . Chanda: 1 believe, 
Sir, the food situation has improved.
I may also say that the presence o f 
-three Hindu Ministers in the Govern
m ent possibly has created some con
fidence in the minds of the minority 
community.

Star! Krtshnaeharya Joehi: M ay I
■know whether it is a fact that a 
large number o f persons, Hindus and 
Muslims, from  East Pakistan go to 
Assam without migration certificates?

Shri Anil K. Chanda: People with
out necessary travel documents do 
sometimes percolate into our terri
tory , but they are apprehended 
w henever it is possible to do so.

Shri Boovaraghasamy: May I
know  whether is it not possible to 
com pletely prevent refugees from  
com ing to India from  East Pakistan; 
i f  not, how long w ill it take to com 
pletely check them from  coming to 
India?

Shri Anil K. Chanda: It can very 
-easily be done by refusing to give 
travel documents. If you do not 
give migration certificates they will 
not come, but there are human con
siderations and there is the Nehru- 
Xiiaquat Pact about it.

Shri Boovaraghasamy: In view  of
human considerations, how long w ill 
you  allow  the refugees to com e from  
East Pakistan to India? I want to 
know  whether there is any time-limit 
up to which you are going to allow 
them to come, or whether you are 
going to allow them to com e indefi
nitely.

Shri Anil K. Chanda: People from  
one country are always allowed to go. 
to  another country provided there is 
nothing specifically against them.

Shrlmati Ha Palchoudhnry: M ay I
know  whether it is possible to sug
gest some sort o f  a quota for the 
Tcfugees com ing to India every year

so that w e can have a plan to  re
habilitate them?

Shri Anil K . Chanda: W e can only 
hope that there w ill be an im prove
ment in the situation in East Bengal 
which w ill not make it necessary for  
refugees to come to India at all.

Association o f Employees in 
M m il t M a t

*11 * /S h r i  T. B. Vittal Bao: 
\ S h r i  Kamath:

W ill the Minister o f Labour be 
pleased to state:

(a) whether the delegation under 
the leadership of Shri Vishnu Sahay 
which visited foreign countries to 
study the problem o f participation of 
labour in the management have since 
submitted their report;

(b ) whether a copy o f the report 
w ill be laid on the Table o f  the 
Sabha;

(c ) whether Government have exa
mined the same; and

(d) when action w ill be initiated 
on the recommendations made there
in?

The Depaty Ministar o f  Labour
(Shri Abld A ll): (a) The draft Re
port of the Study Team is being con
sidered by the members o f the team. 
It is expected to be submitted to 
Government shortly.

(b ) Yes.

(c ) and (d ). It is the intention to 
have the report considered by a re
presentative conference.

Shrl T. B. Vittal Bao: May I know 
whether by “ a representative con
ference”  is meant the Indian Labour 
Conference or special conference con
vened o f  the representatives o f  the 
Central trade union organisations?




